NATIONAL COMPANY LAW TRIBUNAL
DIVISION BENCH
CHENNAI

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF CHENNAI BENCH, CHENNAI
NATIONAL COMPANY LAW TRIBUNAL, HELD ON 18/12/2017 AT 10.30 AM

PRESENT: SHRI K. ANANTHA PADMANABHA SWAMY, MEMBER-JUDICIAL
SHRI S. VIJAYARAGHAVAN, MEMBER (TECHNICAL)

APPLICATION NUMBER

PETITION NUMBER : TCP/456/(1B)/2017

NAME OF THE PETITIONER(S) : WANBURY LTD

NAME OF THE RESPONDENT(S) : BAFNA PHAMACEUTICALS LTD

UNDER SECTION : 433 (e)(h)
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PCS appeared for the respondent. Both filed joint

Counsel for the peitioner present. representing Respondent handed

i S
lement which was taken on record. PC re
?VZT%Bffi)erﬂRz.m.OO lakhs, to the counsel for the petitioner today and agreed to settle

i ified in the memo. In view of the
lance payment by way of 2 |nstalments_ as spec .
tsr::itlt:nzr:]t er?te%ed into the parties the matter is closed and disposed of as settled.
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